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Mhctl of eo--1 Rlotl on Tew;llle 1......, la Bltlwalldl ud Bombsy 

9~ . SHRI AN .\ND SINGH : Will the 
Miniller ol COMMERCE be pleued t·,1 
stale: 

(a) tbe extent 10 which tbe reoeot com 
munal riots in Bbiwandi, Bombay and 
other affected areu around Maharashtra, 
bave advernlJ affected the tutile induslry 
ID the country ; and 

(b) lbe steps taken to restore nomal 
production in the affected textile mills ia 
tbe area? 

THE MINISTER OF STATE IN THE 
MINISTRY OP COMMERCE AND IN 
THB DEPARTMENT OF SUPPLY (SHRI 
NIHAR R.ANJAN LASKAR) : (a) and (b) 
The or0Juctio1 of t'1e rextile mills ;n the 
areas 1s reported to b= normal. 

O.,_.,.tloe IMde by tbe World Buk 
m tile Size of IDA· VII 

9;1. SHRI A"l.\"'.J SINGH: Wall the 
Minister or FIN.l\NCE be pleased to 1ta1e : 

(ii} whether the World Bank bas expres-
sed d1sappoi11tm,01 at the 1n.idequ.ue size 
or th: International Development Assocaa-
&ioa VII ; 

(b) if IO, the details of the observations 
made by 1:i.: W .>rid B.i.nk 10 1l11s reii.ud ; 
and 

(c) bow far tbe aid from the World 
Baalr. under the 10-\ s.:beme to India is 
likelJ to be affected by the shortfall in the 
contriburioot 10 IDA0 Vll ? 

THB MINISTER OP FINANCE (SHRI 
PRANAB MUKHERJEE) : (a) and ( b) 
Governm:nt hu ssen 4fatemeots of 
World Bank officials expressina disappoint· 
ment at the reduced siD of IDA·VJI and 
ur1ia1 4'onor countrie1 to increase ava1la· 
billty or conoe11iooal aid tbrouab coauibu· 
tlon to a supplementary fund· 

(c) Tbe share of recipient developinl 
~ie  in tbe reduced IDA·Vll remains 

to be ftaallseJ 'iboup there are indications 
that India's share i• likely to be reduced. 
However, Government are t1kin1 alt poul· 
ble steps to ensure an· adequate ~ of 
IDA·funds. 

Decllloa to Allow I 00 Per Cmt Esport-
Orieated Ualll to Import 

Capita I Gooclt 

9.58. SHRI ANAND SINGH: Wm the 
Minister of COMMERCE be pleued to 
state : 

(a) whether Government have decided 
to allow 100 per cent expoa-oriented units 
10 imporl capital 1oods uplo two years from 
the date of issue of the letter of intent lo 
accordance with cbe list of ~ to be 
imported by the unil wbic.1 is attached with 
the letter or intent : 

{b) the pro1ress so far made in re1ard 
to establishment of units under the 100 per 
cent f'Xport-oriented i.cbcmes IRuncbed in 
1980: and 

(c) whether the scheme suffered frcm 
certain h3ndicapll io the li1ht of the recent 
liberalisation or import of capilal 1oods, if 
so, fhe dc1111ls thereof? 

THB MINISTER OF STATE IN THE 
MINISTRY OF COMMBRCB AND IN THE 
DEPARTMENT OF SUPPLY <SHRI 
NIH4R RANJAN LASKARI : (a) Yes, 
Sir 

(b) Upto the end of March, 1984, 
fortv nine 100°/. exporl oriented units were 
in production. Another 31 units are likely 
to comnieocc productioft shortly. 

(c) The imporf of capital 1ood1 by 
100% export oriented uni11 i ~  to be 
under OGL, and the Scheme does not suffer 
from any handicap on this account. 
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Deelsloa ReaardlD1 1eodlna Defence 
Team to Moscow 

960. SHRI KAMAL NATH : Will the 
Minister or DEFENCE be pleased to st1te : 

(a) whether a decision . bas boeo taken 
to send a top level defence team to 
Moscow; 

(b) the purpose of 1endin1 1ucb a 
deleption ; and 

(c) wbeo the team will subn'i.it tbe 
report to Government ? 

THB MINISTBll OP STATB IN THB 
MINISTRY OF DBPBNCB (SHRI K.P. 

SINGH DBO) : (a) to (c) Bxcbanp of 
dele1a1ions between India and USSR -take1 
place as a part of DeCeoec cooperation 
between the two coufttries. Depcadiag upon 
the specific requirement• at a 1iven time, 
decision oa •=nding a defence dele1ation to 
USSR is taken. 

Presently; a proposal for senditt1 a 
defence team to USSR is under consi•ra-
tioo. Tile delegation will di1cu11 matter• of 
mutual interest relatio1 to defence coopera-
tion. It is not possible te> give any further 
information aa no final decision regarding 
the deletiation bas been taken. 

Propoaal to l>eelare HJdenblld at 
Jnrematloaal Airport 

961. SHRI P. RAJAGOPAL NAIDU: 
Will the Minister of TOURISM AND 
CIVIL A VIATlON be pleased to state : ' 

(a) whether there is any proposal to 
declare Hydrabad as international airport ; 
and 

(b) i r so, when it will be declared ? 

THB MINISTER OP STATE OP THB 
MfNISTRY OP TOURISM AND CIVIL 
AVIATION (SHRf KHURSHBBD AL-"M 
KH4NJ: (a) Government do not propo1e 
to declare Hyderabad airport a1 an Inter-
national Airport. 

(b) Does not arise. 
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